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1973, issued under clause (a) of section 3 of
the Indian Soliders (Litigation) Act, 1925.
[Placed in Library. See No. Lt-4946/73]

APPROPRIATION ACCOUNTS (CIviL) (1971-
72)

OF THE
RELATED
PAPER

UNION  GOVERNMENT  AND

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): Sir, I beg to lay
on the Table a copy each (in Hindi) of the
following papers:—

(i) Appropriation Accounts (Civil) of
the Union Government for the year
1971-72.

<ii) Report of the Comptroller and
Auditor General of India on the Appro-
priation Accounts (Civil) of the Union
Government for the year 1971-72.
[Placed in Library. See No. LT-4954/73
for (i) and (ii)]

NOTIFICATIONS UNDER THE COAL
MINESPROVIDENT FUND, FAMILY PENSION
NDBONUS SCHEMFS ACT, 1948

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND
REHABILITATION (SHRI G.
VENKATSWA-MY): Sir, I beg to lay on
the Table, under section 7A of the Coal
Mines Provident Fund, Family Pension
and Bonus Schemes Act, 1948,a copy each
(in English and Hindi) of the following
Notifications of the Ministry of Labour
and Rehabilitation (Departs ment of
Labour and Employment):—

(1) Notification G.S.R. No. 217, dated
the 20th February, 1973, publishing the

Coal Mines Provident Fund
(Amendment) Scheme, 1973.
. (i1) Notification G.S.R.
No. 218A,
dated the 20th February, 1973,

publishing
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to a matter of urgent 150
public importance

the Rajasthan Coal Mines Provident Fund
(Amendment) Scheme, 1973.

(ii1) Notification G.S.R. No. 219, dated
the 20th February, 1973, publishing the
Andhra Pradesh Coal Mines Provident
Fund (Amendment) Scheme, 1973.

(iv) Notification G.S.R. No. 220, dated
the 20th February, 1973, publishing the
Neyveli Coal Mines Provident Fund
(Amendment) Scheme, 1973. [Placed in
Library. See No. LT-4949/73 form (i) to
(iv)]

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

ATTACK ON THE INDIAN AIRLINES OFFICE AT
KABUL BY SOME GUNMEN OF PAKISTANI ORIGIN

SHRIMATI SITA DEVI (Punjab): Sir, I
call the attention of the Minister of Tourism
and Civil Aviation to the attack on the
Indian Airlines Office at Kabul on the 1st
May, 1973, by some gunmen of Pakistani
origin.

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. (SMT.) SAROIJINI
MAHISHI): Sir, a serious incident occurred in
Kabul on the 1st May at about 6 P.M.
According to our latest information, a person
entered the Indian Airlines office and directed
the Chief Traffic Assistant Shri M.S. Sajwan,
who was on duty to stand up. The intruder
whipped out a revolver and fired a shot at the
Chief Traffic Assistant which fortunately
missed him. The Chief Traffic Assistant,
displaying considerable courage and presence
of mind,
rushed towards the intruder and felled him
with a blow on the head. The intruderfired two

more shots which also missed. During the

scuffle that ensued, the Chief Traffic Ass-¢1
istant hit the intruder on his head and ren-'
dered him unconscious. An open knife



